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Geyarnmant of Ingia
Minigiry of Finance
Department of Expend iture

New Deihi, the 167 July 2011

Office Memorandum

Subject: implementation of the Aew Pension System’ (NPS) - Qverzignt and

monitoring mechanisms.

Reference is invited to this Department's earlier O.M. 1(2)E.VI200€ dated 3
February, 2009 wherein Ministries/Depariments were required to cotstiute &
Committee comprising Joint Secretary(Admn,) and Principal CCAICCA to rionitor the
operaticnalization of the New Pension System(MPS) i their  -especlive
Ministries/Departments

he compesition of these Committees may be
agvisers of ihe Ministries/Departmenis.  The
cordingly, be as under

2 it has now been decided that 1
hroad hased t0 ‘nclude ine Financia:
(evised compesition of 8 Commitiee may, 8¢

i) Jaint Ea::retaw{Administ:ativn:
(2} Financial Adviser
(3) Principa: CCAICCAICA
™
' 3. I is also reiteraied that as per he standard operating oiocedura for MFS, the

Srincipal Accounts Oiffice(Pr.A0)} is reguired to discharge geveral functions, Most of
which are in the nature of monitoring performarncs of the registered nodal gifices
under its jurisdiction *we nalure of activilias required W be caried out by the Pr.AQ

is as under :

o and forvard it to CRA for ragistration,

» Consolidate PAT -zgislration for
discharging the: raspan sibiiities in

> ionitor performante of PAO and DCO in

CRA system
> Monitor the resta.zon of grievances raised against PAC.
+ Take necassary aclion 10 ersure compliance of PAC and DDC with ihe
v operational precedure of CRA system.
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4. It is, accordingly. reiterated (hat the Princinal Actounts Office shall continue as
= the oversight authority for NPS even though ‘he Cheque Drawing and Jisbursing
Officers (CDDOs) have been permittad to dirsctly upload data to the CRA.

This issues with the approval of Secretary(Expenditura),

=

(Sideharth Sharma) N.}-‘,.‘-,._
Director {Administraiion) "
Ph: 011-2309 2604

email: sicddhartf s@nic.in

Financiai Advisers in all Ministries/Departments of Government of india.

2 Controller General of Accounts, Ministyy of Finance, 7" Fioor, Lck Nayak

Bhavan, Newvr Deihi.
3 Chairman, PFRDA First Figor, ICACR Building, Plot No. G, Vasant Kunj

Instiiutional Area, Phase- I, New Delhi- 110070.
4 Managing Director, National Sacurities Depository Lid.. Trade World, A Wing, 4"
& 5" Floor, Kamala Mills Compound, Lower Parel, Mumbai-400 013. Fax No.

022-24872876
5 Chief Controller of Pensions CPAO, Trikoot-ll, Bhixaji Gama Piave, New

Delhi.
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Governmant of India
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Departmen: of Expendiiure
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Naw Deihi, the 107 July 2011

Gﬁiceﬁgg_:grandum

Subject: implementation of the 'Mewt Pension Systam’ nNps) - Motitoring by

Financial Advisers.

o this Department's earlier Q.M. 1(20/E.V1'0CB dated

3¢ Februaiy, 2009 wherein h:finistriesl'r}epanments were required to ¢onstilute a
Commitiee headed DY Joint Secretary(hdmn.) and the Principal CCA/ICC/A 10 moniof

registrations/reguiar upload of gaia and fund transfer under the Mew Pensior
System(NPS).

Raferance IS invited

2. The position with regard o impiemenfminn!operalicnahzatian of NP 3 in varous
Ministries.'Depsrtmentﬁ in the Government of Indiz is being constantly paviewed by
the Department of Expenditure. 1108 opservad that yhile NP3 has stz bilized ea

large degree, \nereé are siill areas of concéin. paricularly. Wit regard to 012 fahowing
aspesis .

» Ragistration of subscribers {hrough SUBMISSIUN of physical forms o Matiora'
Securities Depository Lid (NSDL).

> Raguiar upload of data (Subscrioar Contribuiion  Files} to WSDL and
concomitant financial {ransiers to tha Trustee Bani (Bank cf India)

3 Mon-reconciliation of SCFs earlier uploaded jeading to delays in crediting

Government and subscriber contrigutions urder WNPS to Individuel Reiiremer:
Accounts (iRAs).

+ Prompt action on, and resolution of, subscriber

relating 12 missing cradits.

grigvances, parti ularly ihose

3 I view of the anovs, it has been decided that the implzmentation of NP'S, wi
ts various attendant parametars, in gach Geniral Ministry/Department shall now be 2
w2y periormance area’ of the ¥ ‘nanciai Advisers.  The Financial Adsisers shail,
accordingly, with regard to e Empiemer'.i&i‘.-‘br: and muapiioring of MBS in thair
Ministries/Deparimenis, aubmit A detailed  guartery report @
sacretary(Expenditura). ' ’

Contd... -
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4

of the Committes earlier constiiute
77 Fepurary. 2009 ie now being bread-based 1o
JS{Admn,) and Principai COMCCACA In Badl

In order to enable the FAs 0 perform this role more effectively, the zomposition
=d vide Departrnent of Expenditura’s ¢rders dated
include the FA, in adilition to the

ach Ministy  Orders m g regard are

being separately issued

5.

This issues with the approval of Secrstary[Expenditure).

(Siddhar h Sharma) iy
Director (Adm nistration)
Ph: 011.2309 2604
email: siddharth.s@nic.in

= nancial Advisers in aif Ministries/Dapartments of Govt. of lndia

Copy o

.-r

2.

Secretary, Deptt. of Financiai Services. Jeevan Dzep Suilding, Parliament Streat,

Mew Delhi.
Secretary, Depit of Pensions & Pensioners’ Welfara. 5" Floor, Surdar Patel

Bhavan, New Deai¥
Controller Generz. -f Accounts, Ministry of Finznze, ™

Bravan, New Deb-
Chairman. FFRDA First Floor, ICADR Buiding, ~lat No. B. Vesant Xunj

Institutional Area Prase- I, New Delhi- 110070,
Chief Contraller & Sensions, CPAQ, Trikool-ii, Brikaji Cama Plice, New

Delhi.

Floor, Lok MNayak



